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PER BHAVNESH SAINI, J.M.

This appeal by assessee has been directed against the order of Ld.
CIT(Appeals)-Ghaziabad dated 09.02.2012 for AY 2008-09.
revealed that earlier this appeal was dismissed for default, however, the

Tribunal allowed miscellaneous application of the assessee and appeal of

assessee was restored.

2. Ld. Counsel for assessee has submitted that assessee has filed

application under Vivad se Vishwas Scheme for the assessment year under

appeal.

Copy of form no. 1 & 2 are placed on record. Ld. Counsel for

1

The record
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assessee, therefore, submitted that appeal of assessee may be allowed to

be withdrawn subject to issue of form no. 3 by the Department.

3. Considering the above statement of Ld. Counsel for assessee,
appeal of assessee is dismissed as withdrawn subject to issue of form no.

3 in favour of the assessee by the Revenue Department.

4, In the result, appeal of the assessee stands dismissed as withdrawn

with the above direction.

Order pronounced in the open court on 18/11/2020.

Sd/- Sd/-
(ANIL CHATURVEDI) (BHAVNESH SAINI)
ACCOUNTANT MEMBER JUDICIAL MEMBER

Dated: 18™ November, 2020
*Kavita Arora, Sr. P.S.
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